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SHRI B. S. MURTHY : The N.D.M.C.
borrows the services of engineers as and when
they need them., therefore there was no
possibility of asking the State Government that
they would want an expert on such and such a
subject and also a Scheduled Caste. Now the
N.D.M.C. is thinking of forming its own cadres.
As 1 have stated earlier, they wanted to have in
a panel of 11 candidates for the three Assistant
Engineers' posts and one has been reserved for
a Scheduled Caste.

TRANSFER OF CHANDNI CHOWK KOTWAL®
DELHI TO GURDWARA SLSGUNJ

SARDAR NARINDAR SINGH
BRAR

SARDAR GURCHARAN SINGH
TOHRA :

*473.

Will the Minister of HEALTH AND
FAMILY PLANNING AND WORKS,
HOUSING AND URBAN DEVELOPMENT
be pleased to state :

(a) whether it is a fact that the Delhi
Administration has recommended to the Union
Government to hand over the part of the
Chandni Chowk Kotwali, Delhi to the Sis Gunj
Gurdwara free of cost keeping in view its
sacred character and sentiments of the people;

(b) if so, whether Government propose to
return the money already taken from the
Gurdwara Sis Gunj Management; and

(c) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
PLANNING AND WORKS, HOUSING AND
URBAN DEVELOPMENT (SHRI B. S.
MURTHY) : (a) and (b) No, Madam.

(c) The terms and conditions for the transfer
of the Kotwali building to the Gurdwara
Prabandhak Committee were mutually agreed
upon between the Gurdwara Prabandhak
Committee and the Delhi Administration.
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The question was actually asked on the Boor
of the house by Sardar Narindar Singh Brar.
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SHRI B. S. MURTHY : The question does
not arise as far as the Central Government is
concerned. It is an agreement between the Delhi
Administration and the Prabandhak
Committee. The present estimated cost of the
building is Rs.16.35 lakhs.
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SHRI B. S. MURTHY : As a matter of fact
when this 0 .7 acre was agreed to by the
Prabandhak Committee, there was no question
of selling the land. The Prabandhak Committee
agreed to pay the cost of the superstructures
worth about Rs. 16 .35 lakhs and it also agreed
that if the Government is able to get land free
for the construction of Kotwali, there would be
no question of charging any money for the land
given but if they have to purchase, the
Prabandhak Committee agreed to pay the cost.
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SHRI B. S. MURTHY :
understand it.

SHRI NARINDAR SINGH BRAR : I can
repeat it.

I am not able to
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